
BEFORE THE NATIONAL GREEN TRIBUNAL 

WESTERN ZONE BENCH, PUNE 

ORIGINAL APPLICATION NO. 219/ 2024 (WZ) 

 

IN THE MATTER OF: 

 

News Item titled “Five workers die due to asphyxiation while cleaning tank at 

agrotech firm in Gujarat” appearing in the Times of India dated 16.10.2024. 
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Filed by: 

 
Amit Avinash Agashe 

MAH/99/2006 

Advocate for the Respondent No.5 

Khaitan & Co LLP 

Max Towers, 7th Floors 

Sector 16B, Noida, Uttar Pradesh-20131 

Email: amit.agashe@khaitanco.com 

aakash.bajaj@khaitanco.com  

Mob: 98811 49090 

New Delhi 

Dated: 31.03.2025 
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UTR Details for Bank Transfers 

NO NAME AMOUNT BANK IFSCCODE A/C. NO. UTR 

1 Naval Kishori 1,000,000 Punjab National Bank PUNB0797100 7971001700281858 IDFBR52024101700615175 

2 Thakor Oakshaben Sanjuji 1,000,000 Bank Of Baroda BARB0KHAPAT 32240100008808 IDFBR52024101700615205 

3 Rishi Kumar Bharti 1,000,000 ICICI Bank Ltd ICIC0003188 318801000736 IDFBR52024101700615213 

4 Ruksar Bano 1,000,000 Punjab National Bank PUNB0063800 0638001500046223 IDFBR52024101700615218 

5 Mamta Guota 1,000,000 Central Bank Of India CBIN0280780 3118903022 IDFBR52024101700615222 

6 Naval Kishori 500,000 Punjab National Bank PUNB0797100 7971001700281858 IDFBRS2024101700615409 

7 Thakor Oakshaben Sanjuji 500,000 Bank Of Baroda BARB0KHAPAT 32240100008808 IOFBR52024101700615418 

8 Rishi Kumar Bharti 500,000 ICICI Bank Ltd ICIC0003188 318801000736 IDFBR52024101700615445 

9 Ruksar Bano 500,000 Punjab National Bank PUNB0063800 0638001500046223 IDFBR52024101700615453 

10 Mamta Gupta 500,000 Central Bank Of India CBIN0280780 3118903022 IDFBR52024101700615457 
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Names DD Nos. Total Amt Paid 

Siddharth Tiwari 196453 and 196551 INR 13,79,876 

Thakor Sanjuji 196450 and 196552 INR 13,56,293 

Ashish Kumar 196454 INR 13,51,892 

Ashish Gupta 196451 and 196550 INR 12,74,419 

Amjad Khan 196452 INR 12,74,419 

Demand Draft Details and Payment Amounts: 

ANNEXURE-B
866
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Avirat Kumar
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cmamT agrotech ltd 
(formerly known as emami biotech ltd) 

* (incorporated under the companies act, 1956) 

cmam I regd. office: 687 anandapur e. m. bypass 3rd floor kolkata 700107 

p�one: 9133 6613 6264 telefax: 91 33 66
.
13 6300 e-mail: ho@emamia9.Lotech.com websl1e; www.emamia_grotech.1n 

EXTRACTS OF THE MINUTES OF THE BOARD MEETING OF EMAMI AGRoTECH LIMITED HELD AT ITS 

REGISTERED OFFICE AT 687 ANANDAPUR, E.M. BYPASS. KOLKATA-700 107 ON 24.12.24. 

Authorization in legal / departmental functions and modification: 

Whereas with the growing activities of the company and enormous increase in the volume of documentation 

& legal implications and changes in organizational hierarchy, the Chairman informed the Board that the 

company needs to delegate lawful authority to certain incumbents called as 'Authorised Signatories'. The 

matter was deliberated by the Board and passed the following resolution: 

"RESOLVED THAT in supersession to all earlier resolutions passed in this regard, Sri Sandeep Agrawal, CFO, 

Sri Vinit Agrawal, VP-Accounts & Taxation, Sri Kailash Chandra Panda, Company Secretary, Sri Ind ran ii Ghosh, 

AGM- legal, Sri Prabir Kanti Hazari, Deputy Manager- Legal, Sri Kunal Jain, AGM-Accounts, Sri M V Narayana 

Murthy, VP- Operation, Sri R Lakshmi Narayana, DGM-Accounts, Sri Mainak Pal, VP-Operation, Sri Niraj Kumar 

Mishra, AGM-Accounts, Sri Sitanshu Sekhar Bag, AVP-Operation, Sri Chandra Shekhar Sharma, Sr Manager­

Accounts and Sri Vikash Kashyap, Assistant Manager-Taxation of the Company be and are hereby severally 

authorised to represent the company in all legal & departmental/ functional matters relating but not restricted 

to GST, Income Tax, Customs, FEMA, DGFT & State Incentives etc and any other judicial/non-judicial matters 

and shall always be deemed to be so authorised till they hold office in the company to 

a) sign, authorize, file and/or defend Applications/ Suit/ Petition/ Causes/ Claim/ Appeal/ Revision before

any Court I Magistrate Court/ Tribunal / High Court /Supreme Court/ any statutory department or Quasi­

Judicial authority on behalf of the Company under any law and to institute any proceedings;

b) affirm, sign, declare and verify on behalf of the company any applications, petitions, written statements,

settlements, agreements, undertakings, replies, declaration forms, returns, challans, affidavits, vakalatnamas,

power of attorney and/or any other related documents/ papers;

c) engage / appoint on behalf of the company solicitors, barristers, advocates, arbitrator, pleaders and any

other authorised person in respect of any proceedings under any law and to sign / authorise vakalatnamas,

letter of authority in favour of such person;

d) to represent the company before various statutory authorities and to sign & execute deeds, documents and

instruments, including any nomination, power of attorney & letter of authority as may be necessary and/or

required for the purpose of the business operation of the company.

RESOLVED FURTHER THAT the secretary of the company be and is hereby authorised to certify this resolution 

as & when required to be submitted to any authority." 

Certified True Copy 
For, Emami Agrotech Limited 

� 
Company Secretary 
(Kailash Ch Panda) 

ISO 9001 :2008; ISO 22000:2005; ISO 14001: 2004; OHSAS 18001 : 2007 Certified Company 
works haldia : j. I. no - 149 hpl link road, debhog, bhabanipur, haldia, purba medinipur, west bengal - 721657, phone: +91 3224 255983 fax: +91 3224 255982 e-mail: works@emamiagrotech.com 

works krishnapatnam : survey no 501-510, near zero point, krishnapatnam port, pantapalem village, muthukur mandal, s p s r nellore district, andhra pradesh - 524 323 
phone: +91 9642225510/06, e-mail: works.krishnapatnam@emamiagrotech.com, website: www.emamiagrotech.in 

CIN : U24233WB2002PLC094530 
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From: Prerona Banerjee
Sent: 31 March 2025 19:33
To: ngt-pune@gov.in; secfed@gujarat.gov.in; collector-kut@gujarat.gov.in; ro-gpcb-

kute@gujarat.gov.in; prasoon.cpcb@nic.in
Cc: Aakash Bajaj; Amit Agashe; Rohan Kharche
Subject: Affidavit on behalf of Respondent No. 5, M/s. Emami Agrotech Limited | ORIGINAL 

APPLICATION NO. 219/ 2024 (WZ)
Attachments: Emami Filing Version NGT.pdf

Dear Sir 

We write to you on behalf of the Respondent No. 5, M/s. Emami Agrotech Limited in the capƟoned Original 
ApplicaƟon. 

Please find aƩached the Affidavit on behalf of the Respondent No. 5 in pursuance of the order dated 29.01.2025 in 
the said Original ApplicaƟon. We shall be filing the said Affidavit before this Hon’ble Tribunal. 

This email maybe treated as sufficient service. 

Regards 

Prerona Banerjee 
For Khaitan & Co. 
On behalf of Respondent No. 5, M/s. Emami Agrotech Limited 

proof of service 
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